Hﬁ[¢H COURT OF JAMMU AND KASHMIR
(’(Hﬁce of the Registrar General at Jammu)
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l?d {W Dated: 28,11.2013
B

Hon’tilé the Chief Justice has been pleased to constitute

two Membeers Committee comprising of following Hon'ble

!

Judges of t;hls High Court to look after the affairs of Jammu

and Kashmir,State Judicial Academy:
{

1)  Hon blé Mr. Justice Muzaffar Hussain Attar : Chairman

2) Hon’blé Mr. Justice Hasnain Massodi . Member

B (G daturh.

(Suresh Kumar Shérma)

{
Z 4 | Registrar General
No:- Z ?%W_, "(7_[; €’§
Copy of the above forwarded to the:-
1. Principal Sedretary to Hon'ble the Chief Justice, High Court of J&K,
2. Secretary kojHon’ble the Chief Justice, High Court of J&K,
3. Secretary tolHon'ble Mr. Justice
...tfc)r information of His Lordship.
Director, J\FK State Judicial Academy, Jammu,
Registrar gllance High Court of J&K, Jammu,

Registr erthnaI High Court of J&K, Jammu/Srinagar,
//a, {.for information.

¥ Incharge NI(‘,: for uploading the same on website.
8. Office file. ! i i
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Dated:- 28.11.2013
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Registrar General
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